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made, in fact, to expedite the procel. 
and not in anyway to stop or delay 
tfte distribu tion. morts are·· being 
made, and the answer to part <a) 
indicates that everything is be1ng 
done to carry out this process of dis-
tribution expeditiously and not . to 
delay it. 

Shrl TJaci: One question. 

IIr. Speaker: I am sorry. Next 
question. 

Dl't'el'!llon of Jama.... la DeIh; 

+ 
ollJL {Shri D. C. Sharma: 

Shri Radha RamaD: 

Will the Minister of Rome AJraln 
be pleased to state: 

Ca) whether it is a fact that Gov-
ernment have succeeded in diverting 
~he ftow of Jamuna near Ni,gambod 
&ad Qudsia Ghats towards the city 
bank 01 old Delhi: 

(b) if 50,1 whether this diversion 
will remain nermanent· 

(c) if not, whether any attempt to 
make it permanent is contemnlated: 
and 

(d) if so, what if its nature, ap-
proximate cost involved and the 
allency which is proDosed to be em-
ployed to imDlement it? 

The MInister of Rome Affairs (Shrl 
G. B. PaDt): (a) During summer, 1909. 
the Delhi Municipal Corporation suc-
ceeded in temporarily diverting the 
ftow of the river Jamuna towards the 
J1rhats. 

(b) No. 

(e) Yes. 

(d) Permanent works will be re-
quired to make the river hug its right 
bank near the ghats. Detailed experi-
ments on river molLels are being 
conducted at the Central Water and 
Power Station, Poona. The works 
will be undertaken after the results 
of these experiments become known. 
At the present stage. it is not possi-

ble to give any indication as to the 
approximate cost of the worils or of 
the alency which will boo employed 
to carry them out. 

Shr.I D. C. Sharma: May I know 
by what time the results of the ex-
periments which are being conducted 
at the Central Water and Power Re-
search Station, Poona, are going to 
be known and when they are known,. 
whether action will be taken by the 
Home Ministry or by 10m" other body, 
in the matter? 

Shrl G. B. Pant: Experiments are 
being carried out, as I just now said,. 
bY the research station at Poona. It 
is not possible to say how long it will 
take, but We have been asked to let 
the authorities here know the results 
of the experiments as soon as may 
.e feasible. When the results are 
obtained, the work will be carried 
out either by the Corporation or by 
some Ministry in the Government 
here. 

Shri D. C. Sharma: May I know 
whether the expenditure involved in 
this project will be met entirely by 
the Government of India or will be 
shared between the Government ot 
India And the Corporation? 

Sari G. B. PaDt: That will be decid-
ed after the r~port has been received 
and esti·mates have been prepared. 

Shrl C. K. BhattaAlharya: May I 
know whether the diversion of the 
river to the right bank will in any 
way be detrimental to the interests 
of the places on the other bank? 

Shrl G. B. Pant: I think the re-
search station will take every rele-
vant factor into account. 

Scbolarshlps to ChlJdren or PoUtlcal 
Sufferers 

+ r Dr. Ram Subhag Singb: 
0U38. ~ Pandlt D. N. Tiwari: 

L Shrl Ramam: 

Will th~ Minister of EducatioD be 
pleased to state: 
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(a) whether any ftnancial assistance 
has been given this year to the child-
ren of political sulferers who are 
studying in the educational institu-
tions of the Union Tcrritories; and 

(b) if so, how much and to how 
many children? 

The Minister of Education (Dr. K. 
L. Shrimall): (aj ana (·b). No direct 
financial assistance has been given so 
far by any of the Union Territories; 
in Delhi, however, fee concessions 
have been granted upto the Higher 
Secondary stage to 408 children. 
Annual cash grants for books and 
stationery to almost the same number 
of children will be paid before the 
close of the financial year. 

I mIght add further that Himachal 
Pradesh have decided to adopt the 
scheme as proposed by the Govern-
ment of India. The details are being 
worked out and are awaited. The 
Manipur Administration have decided 
to adopt the scheme as proposed by 
the Go\'~rbment of India from the 
c"rrent financial year. The Tripura 
Adm;nistration also have decided to 
adopt the scheme as proposed by the 
Govprnment of India from the current 
financial y(~ar. There are no naIitical 
sufferers in Andaman and Nieobar 
Islands. 

Dr. Ram Snbbag Singb: The han. 
Minister .aid that no direct grant has 
been given to any of the children of 
political sufferers in the Union Terri-
tories. May I know in what. way this 
indirect grant is being given, because 
he sBid that about 400 children have 
been given grants? May I know whe-
ther all the educational institutions 
have bc~n intimated by the Govern-
mpnt to forward the names of such 

-children" 

Dr. K. L. Sbrlmali: The Adminis-
tration flrst of all invites the appli-
cations from children of political 
sufferers. The institutions charge the 
fees, but the Administration reimbur-
ses the fees to all those students. As 
"far as direct grants are concerned, 
from Class I to Class V, an allowance 

of Rs. 12 per annum for books will be 
paid; from Class VI to Class VIII, 
Rs. 25 per annum and from Class IX 
to Class XI Rs. 40 per annum will be 
paid. The Administration is also con-
sidlll"ing the Question of extendin" the 
benefits of cash grant to university 
students also. 
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(lentl'lll OoYemment eonalder the 1m 
that these political sufferer. di4 not 
work for any province. but they work-
ed for a.lI India aDd therefore the ques-
tion of political sufferen and their 
famil;e3 mould be taken up as a 
_tnl q.ueetlon? Can the Govem-
ment take it up? 
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Dr. K. L. 8hr1ma1l: one question 
waa with relard to cohcession to 
people who are well-off. I may Inform 
the hOn. Member that only if the 
ilwome does not exeeed RI. 300 per 
month the concession could be liven. 
As for the: other question, it ill true 
that the political workers did Dot 
work for any particular area or pro-
vince, but they worked for the whole 
cOun try. 11 Is with that end in view 
thet the Government of India have 
prepared a scheme in which both the 
central Government and the State 
Governments will collaborate. 

8hrt B. I[. Oalllwad: May I know 
the number of political suffererS' and 
whether the Government have main-
tained any leparate list of them? 

Dr. K. L. ShrIIIIaII: We have no lial. 
The State Governments may have iI, 
because It Is really the State Govern-
ments which are Implementing the 
scheme. 

_-Weat BeD,.. Borde.. 0IIIIBte 

+ r Rhrl SadhaD Gupta: 
'~1lI'. ~ Sltri Shree Nara),1Ul Ou: 

L ghrlmatl IJa Pa1ehOllc1hurl: 

Will the Minister of Home Affairs 
be pleased to state: 

(Ai whether a dispute exists bet-
ween tile Governments of We.t 
Bellgal and Bihar on the question, 
whether the village of Govindpur on 
the border of the districts of Maida In 
West Benllal aud l'umea in Bihar i. 
part of West Bengal or Bihar; 

(b) whether any reference has been 
made to the Central Government in 
this connection; and 

(c) I he steps taken 110 far. to setU', 
the dispute? 

TIl. MID .... of Home 
(&lid G. B. PaM): (a) Yas. 

(b) Y ••. 

(c) This matter was raised at the 
Ncent meetin, at the Eastem Zonal 
Counell held In BhubaDeswar and " 




